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INTHE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH MT HYbEPABAD 

O.M.No.. %J;o. 	 Data of Order:30-4-1990. 

BETWEEN:—• 

o 	
....Mpplicant. 

AND 
1. The Sub—Dhjision.al  Officer, Telecom, 

Nidadavoiu-534301. 
2,. The Divisional Engineew, Telecom,Eluru-534050. 
3. The Dirsotor—General, Telecom, Sanchar Shawan, 

N.Delhi. 

FOR THE APPLICANT: MR.K.L,NRRRSIMHMM, Athjocate, 

FOR THE RESPONDENTS: Mr.N.Bhaskara Rao, Addl.CGSC. 	- 

C 0 R A N : THE HON'BLE MR.B.N.JAyM5IflHJ4:vICECHAIRNAN. 

THE TRIBUNAL MADE THE FOLLOWING ORDER:— 

" ADMIT. Notice to rejondents for filing counter within six weeks 
before the Registrar. Post before the,Registrar afterSix weeks. 

By way of interim orders the respondents are 
directed to engage the, applicant in preference to outsiders in. 
the event: there., being work available and they engage casual 
labourers, pending final orders." 	 I 

C; 
To' 	 r 	 . 	.. 	. 	. 

1.. The Sub—Divisional flifficer, Telecom,Nidadavolu7 534301 
The Divisional Engineer, Telecom, Eluru-534050'0 
The DirSctor—Ganeral, Telecom, Union of India,Sanchar Bhavan, 

: N.Delhj110001' . . 	 . 
One cpyto MrK.L.Narasimham,Advocate,2...2...185/17/c/1,eagh 
Amberpet, Hyderabad-13. 

5•  One copy,' to Nr.N,Bhaskara Rae, Addl.CCSC, CAT, Hyderabad.
-  

6. One spare copy. 

PSR 

 



t I 

CHECKED BY 

TYPED 	 COMPARED BY 

IN THE CENTRAL ADMINISTRPTI\IE TRISU—
NAL:HYDERABAD BENCH:HYO. 

HON'BLE MR.8.N JAYASIMHA: V.C. 
A 

HON'BLE MR.O.5UYA RAO:MEf1BER:(JUDL) 

HON'BLE MR.J.NARA' IMHA MURTHY(M)(J) 

HON'BLE MR.R.BRLASOBRAMANIAN:(M)(A) 

bATED: 

ORDER/JIJ0Gt1ENt: 

.-RrAr/t7N3 	in 

DAN 0. 

Admitted and Interim direbtions 
i'seued. 

Allowed. 

Dism\ssod' for default. 	- 

Dismiod. 	 s. 
Dispos 	of with direction. 

M.A. ord\ared. 

No or der 	to osts; 

Sent to Xe\x on: 

\ 

a 
ASL%b 

Central Mmii;fr,tj, TcHranet 

1AY199O 

BY 	N.\t '- BENCh. 

S - 

/ 




